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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 03th AUGUST 2026 (MONDAY)
BEFORE HON'BLE SHRI S.5.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER
IN COURT ROOM 3
Srl |Appeal Number Assmt. Ye{Assessee Name Counsel |Remarks
1 |ITA 1593/CHNY/202 .
1 1593/ /2025 |2015-16 | [A] VIVEKANANDAN KRISHNAVENI SASIKALA b terkeda o
2 |ITA 1594/CHNY/2025 |2015-16 | [A] VIVEKANANDAN KRISHNAVENI SASIKALA
1S |ITA475/CHNY/2025  |2020-21 | [A] M/S. CITY UNION BANK
|3 [ITA2002/CHNY/2025 |2013-14 | [A] M/S. CITY UNION BANK S.Ananthan
4 |ITA2330/CHNY/2025 (2013-14 | [D] CITY UNION BANK LIMITED
5 |ITA2973/CHNY/2025 |2017-18 |[A] TURBO ENERGY PRIVATE LIMITED
6 |ITAa2 g \
974/CHNY/2025 |2018-19 | [A] TURBO ENERGY PVT. LTD. R Vijayaraghavar
|13 |ITA3578/CHNY/2025 |2017-18 |[D] TURBO ENERGY PRIVATE LIMITED
14 |ITA 3579/CHNY/2025 |2018-19 | [D] TURBO ENERGY PRIVATE LIMITED
7 |ITA 3448/CHNY/2026 |2015-16 | [A] RANGASWAMI NAVAMANI
8 |ITA 3449/CHNY/2026 |2015-16 | [A] RANGASWAMI NAVAMANI
9 |ITA3571/CHNY/2025 [2017-18 | [A] RANDSTAD SOURCERIGHT APAC PVT.LTD. |_ ...
R.Vijayaragahvan
10 |ITA 3572/CHNY/2025 [2018-19 | [A] RANDSTAD SOURCERIGHT APAC PVT. LTD.
11 |ITA 3573/CHNY/2025 |2017-18 | [A] ARINGAR ANNA COOP HOUSING SOCIETY LT .
12 |ITA 3574/CHNY/2025 |2018-19 | [A] ARINGAR ANNA COOP HOUSING SOCIETY LT
16 |ITA 630/CHNY/2026 2017 | [D) VISWANATHAN RAMPRABHU
17 [ITA 668/CHNY/2026  [2023-24 | [A] SUGANTHI SRINIVASAN
18 |ITA669/CHNY/2026  |2023-24 | [A] SHANMUGASUNDARAM JAYANTHI
19 |ITA671/CHNY/2026  [2017-18 | [A] R VISWANATHAN RAMPRABHU
20 |ITA673/CHNY/2026  |2020-21 | [A] CHITRA PAZHANIVEL
21 |ITA 680/CHNY/2026  |2016-17 | [A]JAMEEL SHAISHTHA MUBEEN
22 |ITA 682/CHNY/2026  [2017-18 | [A] ABDUL KALAM AZAD NAINA MOH AM E D .
23 |ITA 683/CHNY/2026  |2020-21 | [A] RAGUPATHY SIVARAMAN []
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CAUSE LIST OF "A" BENCH FOR 04th AUGUST 2026 (TUESDAY)
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

BEFORE HON'BLE SHRI 5.5.VISWANETHRA RAVI, JUDICIAL MEMBER

AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER

IN COURT ROOM 3
srl [Appeal Number  |Assmt. Ye{Assessee Name Counsel |Remarks
1 |ITA3178/CHNY/2025 [2017-18 | [A] PVNV INDUSTRIES PVT. LTD. S.Sridhar
2 |ITA 3189/CHNY/2025 [2017-18 | [A] ANNAIAND CO
3 |ITA3582/CHNY/2025 |2015-16 | [A) VED PRAKASH JALLAN RAKESH JALLAN
4 |ITA685/CHNY/2026  [2020-21 | [A] USHA SELVA
5 |ITA686/CHNY/2026 |2020-21 | [A] USHA SELVA
DR. ARCOT LAKSHMANAN SWAMY
5 |BAT{CHNandS [Rluiad IEAAE]GHAQATH;I;AALIU DALIAR TRUST
7 |ITA 688/CHNY/2026  |2020-21 | [D] SELVASEKARAN GEETHALAKSHMI
8 |CO 49/CHNY/2026 2020-21 | [A] SELVASEKARAN GEETHALAKSHMI
9 |ITA 692/CHNY/2026  |2021-22 | [A] SUN TEX MILLS
10 |ITA 698/CHNY/2026  |2020-21 | [A] SREE SARADHA DEVI TRUST
11 |ITA699/CHNY/2026  |2020-21 | [A] SREE SARADHA DEVI TRUST
12 |ITA 700/CHNY/2026  |2020-21 | [A] SREE SARADHA DEVI TRUST
13 [ITA702/CHNY/2026  [2017-18 | [A] SITHURAJ ASHOK
14 |ITA703/CHNY/2026  |2015-16 | [A] P.5.M.N.MARIAPPA NADAR & CO
15 |ITA 704/CHNY/2026  |2018-19 | [D] 20CUBE LOGISTICS SOLUTIONS PRIVATE LIMITED
16 |CO 71/CHNY/2026 2018-19 | [A] 20CUBE LOGISTICS SOLUTIONS PRIVATE LIMITED
17 |ITA 706/CcHNY/2026  |2020-21 | [A] STANIS RAVICHANDRAN
18 |ITA 1139/CHNY/2026 [2016-17 | [A] RAJESH VENKITASAMY

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF “A" BENCH FOR 05th AUGUST 2026 (WEDNESDAY)
BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER

IN COURT ROOM 3
Srl |Appeal Number Assmt. Ye{Assessee Name Counsel |Remarks
1 |ITA 3137/CHNY/2025 - | [A] ASSOCIATION OF MANAGEMENT OF PVT.Sq  S.Sridhar
2 |ITA410/CHNY/2025  |2018-19 | [A] SIVALINGANADAR SHANMUGAPANDIAN s Sridhar
3 |ITA599/CHNY/2026 |2018-19 | [A] GURUNATHAN SARAVANAN
J T.Vasudevan
4 |ITA715/CHNY/2026  |2018-19 | [A] GURUNATHAN SARAVANAN
s |iTa707/cHy/2026  |2015-16 | [A) LAKSHANA CONSULTANTS AND HOTELIERS
PRIVATE LIMITED
6 |ITA710/CHNY/2026  [2020-21 | [A) ARAVAMUTHAN PARTHASARATHY
marsyemviaoas faozonn [A] TY.SPL.103.AMBAPUR PRIMARY
AGRICULTURAL COOP CREDIT SOCIETY LTD
[A] K 2086 MOLAKALIPALAYAM PRIMARY
ITA 712/CHNY/2026  |2018-19
8 /CHNY/ AGRICULTURAL CREDIT CO OP SOCIETY
(TA713/CHNY/2026  [2018-19 | [A] K 867 ARUGAMPALAYAM PRIMARY
9 AGRICULTURAL CREDIT CO OP CREDIT SOCIETY
TATK 867 ARUGAMPALAYAM PRIVIARY
10 |TA714/CHNY/2026  |2019-20 |,GRiCULTURAL CREDIT CO OP SOCIETY
11 |ITA716/CHNY/2026  |2017-18 | [A] SBI INDUSTRIAL FINANCE BR
12 |ITA717/cHNY/2026  |2023-24 | [A] ALAGESAN SELVARAJ
13 |ITA 782/CHNY/2026 |- [A] M/S. GANESA SANKARI HOME
14 |1TA783/CHNY/2026  |2025-26 | [A] M/S. GOVINDASAMY CHARITABLE FOUNDATION
1S |[TA856/CHNY/2026  |2021-22 | [A] VEDHAGIRI GANESH s.Sridhar
16 |ITA883/CHNY/2026  |2014-15 | [A] R.D. MEHRA TRADERS s.Sridhar
[D] KPSPL 116 DEVARIYAMBAKKAM PRIMARY
o ™ 941/CHNY/2026  [2018-19 |, o ey TURAL COOP CREDIT SOCIETY LTD
18 |ITA2008/CHNY/2026 |2017-18 | [A) GRK THEATRES PVT. LTD. s Sridfar

The Link for Hybrid Hearing is : https://|tatchennai.my.webex.com/meel/wU' L_toom_3
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* INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 06th AUGUST 2026 (THURSDAY)
BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER

% IN COURT ROOM 3
“'Srl, |Appeal Number Assmt. Ye{Assessee Name Counsel |Remarks
b1 |ITA3160/CHNY/2025 |2012-13 | [A] KAILAAM RAGHAVENDRA RAO B.Ramakrishnan

"2 |ITA3275/CHNY/2025 [2017-18 | [A] KANDASAMY KANAGARAJAN (SMC)
3 |ITAB06/CHNY/2026  |2023-24 | [A] CHARLES SELVARAJ J.Saravanan
4 |ITA720/CHNY/2026  [2020-21 | [A]V. CHANDRASEKAR

5 |ITA721/CHNY/2026 |2023-24 | [A] THIYAGARAJAN RAMACHANDRAKUMAR
ITA722/CHNY/2026  [2016-17 | [A] VINU BALA

6

7 |ITA723/CHNY/2026  |2022-23 | [A] SURESH KUMAR

8 |ITA 73I1/CH NY/2026  [2015-16 | [A] ARYANN CREATIONS
9 [ITA732/CHNY/2026  [2020-21 |[A] SRISENDHUR TYRES
10 |ITA733/CHNY/2026 |2023-24 | [A] LAVITH KEMPARAJ
11 [ITA734/CHNY/2026 |2016-17 | [A] SBI LHO CHENNAI

Dinesh Nair

bt ol S
=
3]

ITA 738/CHNY/2026  |2023-24 | [A] THAMIZHARASAN

.

13 [IT(IT)A 4/CHNY/2026 |2020-21 | [A] ARAVAMUTHAN PARTHASARATHY
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_3
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{ INCOME TAX APPELLATE TRIBUNAL, CHENNAI
! CAUSE LIST OF "A" BENCH FOR 07th AUGUST 2026 (FRIDAY)
f BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JUDICIAL MEMBER
i AND HON'BLE SHRI GAGAN GOYAL, ACCOUNTANT MEMBER
E IN COURT ROOM 3
| Srl |Appeal Number Assmt. Ye{Assessee Name | Counsel |Remarks
|1 |ITA1109/CHNY/2026 |2022-23 | [A] THE TIRUCHIRAPALLI DISTRICT CENTRAL CO-OP BANK LTD.

|2 |ITA1144/CHNY/2026 |2017-18 | [A) DBS TEXTILES PVT. LTD. S.Sridhar (Er.)
0 |3 |ITA1145/CHNY/2026 [2017-18 |[A]S. ULAGANATHAN & SONS
" |4 [ImTA1174/cHNY/2026 [2020-21 | [A] KRISHNAPPA SUBRAMANI A.Tamil amudan

5 |[ITA3313/CHNY/2025 |2017-18 | [A] SRINIVASAN KESAVAN (SMC) N.Prasad
|6 |ITA3595/CHNY/2025 |- [A] CENTRE FOR HUMAN DEVELOPMENT AND SJ.Saravanan

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 03RD AUGUST 2026 (MONDAY)
BEFORE HON'BLE ABY T.VARKEY, JUDICIAL MEMBER

AND BEFORE HON'BLE S.R.RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM 2

Srl |Appeal Number Assmt. Ye{Assessee Name Counsel

Remarks

1 |ITA263/CHNY/2021 2013-14 | [A] VASAN HEALTH CARE P LTD (RM)

2 |ITA 264/CHNY/2021 2014-15 | [A] VASAN HEALTH CARE PRIVATE LIMITED (RM

3 |ITA 265/CHNY/2021 2015-16 | [A] VASAN HEALTH CARE PRIVATE LIMITED (RM K Rty

4 |ITA 266/CHNY/2021 2016-17 | [A] VASAN HEALTH CARE PRIVATE LIMITED (RM

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court. room_2
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BEFORE HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 04TH AUGUST 2026 (TUESDAY)

AND HON'BLE MANU KUMAR GIRI, JUDICIAL MEMBER

IN COURT ROOM 3

Srl {Appeal Number Assmt, Ye{Assessee Name Counsel |Remarks
1{ITA 3319/CHNY/2025 |[2016-17 | [A] M/S. PEBBLEBROOK ECOENERGIES ENERGY | Rakesh Joshi
2|ITA 3320/CHNY/2025 |2016-17 | [A] M/S. HILLSIDE GARDEN PVT. LTD. Rakash
3|ITA 3321/CHNY/2025 [2016-17 | [A] M/S. GREENWOOD FARMS PVT. LTD. Jeiahi
L 4|ITA3322/CHNY/2025 |2016-17 | [A] M/S. AVINASH PLANTATIONS PVT. LTD.
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 05th AUGUST 2026 (WEDNESDAY)
BEFORE HON'BLE ABY T.VARKEY, JUDICIAL MEMBER

AND BEFORE HON'BLE S.R.RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM 2

Srl |Appeal Number  |Assmt. Ye]Assessee Name Counsel |Remarks
1 [ITA3396/CHNY/2026 |2017-18 | [A] GOLDEN HOMES PVT. LTD.
2 [ITA3397/CHNY/2026 (2017-18 | [A] GOLDEN HOMES PVT. LTD. G.Baskar
3 |ITA 3398/CHNY/2026 |2018-19 | [A] GOLDEN HOMES PVT. LTD.
4 _|ITA 2243/CHNY/2024 |2017-18 | [A] USHA ABHAYA N.V.Balaji

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 07th AUGUST 2026 (FRIDAY)
BEFORE HON'BLE ABY T.VARKEY, JUDICIAL MEMBER
AND BEFORE HON'BLE S.R.RAGHUNATHA, ACCOUNTANT MEMBER

| IN COURT ROOM 2
| [_Srl |Appeal Number  |Assmt. Ye]Assessee Name

Counsel [Remarks

ITA 3352-3357/2025

| 3583,3584/2025,

4153-4155/2025,

;-._; 1-26 675-678/2026, [A] M/S. R.R, INFRAA CONSTRUCTION, B By irbsbinan,
| CO 46,99/2026, R.Ramu & others

i 1956, 2558-2562/2026

;\.; 2571, 2589,

b 3809/CHNY/2026

r"w

E-f

27 |ITA 1178/CHNY/2026(2020-21 [A] PREMANAND R.Rama murthy
i 28 |ITA 877/CHNY/2026 [2018-19 [A] PALANI SELVAM SHUNMUGA ANANTHI S.Sridhar

2

29 |ITA 1986/CHNY/2026(2018-19 [A] SHYAM NARAYAN MOORTHI S.Sridhar
30 |ITA 2145/CHNY/2025 [2019-20 | [A] VCO CONSULATATNS AND SERVICES Pvt Ltd|S.Sridhar
31 |ITA851/CHNY/2026 2017-18 [ [A] DURAISAMY VICTOR S.Sridhar

32 |ITA920/CHNY/2026 2014-15 [ [A] COIMBATORE PIONEER TRADING & WAREH{B.Ramakrishnan
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room 2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 03-AUGUST-2026 (MONDAY)
'BEFORE HON'BLE SH.MANU KUMAR GIRI, JM

AND HON'BLE SHRI S.R.RAGUNATHA, AM

IN COURT ROOM 4

sr| |Appeal Number Assmt. [Assessee Name Counsel Name [Remarks
1 |ITA 3936/CHNY/2026  |2024-25 | [A] SRINIVASAN THIRUMALAI KUMAR efiling |SGM
2 |ITA 3207/CHNY/2024  |2012-13 | [A] BPJ HOLDINGS PVT LTD.

3 |ITA1625/CHNY/2025 |2012-13 | [A] BPJ HOLDINGS PVT. LTD.

4 |ITA 2897/CHNY/2025  |2018-19 | [A] ENNARASU CHITRA G.Baskar

5 |ITA 3710/CHNY/2025 |2017-18 | [A] AMAR JEWELLERY HOUSE S.Sridhar

6 |ITA3711/CHNY/2025  |2018-19 | [A] AMAR JEWELLERY HOUSE

7 |ITA3712/CHNY/2025  {2019-20 | [A] AMAR JEWELLERY HOUSE

8 |ITA3713/CHNY/2025 |2020-21 | [A] AMAR JEWELLERY HOUSE

9 [ITA 3714/CHNY/2025  [2021-22 | [A] AMAR JEWELLERY HOUSE

10 |ITA 1748/CHNY/2026  |2019-20 | [A] R SURYAPRAKASH (SMC)

11 |ITA 1749/CHNY/2026  [2020-21 | [A] MEERAMAIDEEN MOHAMED RAJA (§)S.Venkatraman & Co
12 |ITA 1750/CHNY/2026  {2014-15 | [A] SMT. SHANKAR VIJI T.N.Seetharaman

13 |ITA 1758/CHNY/2026  |2018-19 | [A] DEVIHALLI HASSAN TOLLWAY PVT. IN.V.Balaji

14 |iTA 1760/CHNY/2026  |2017-18 | [A] RAJKOT VADINAR TOLLWAY PVT. LT|N.V.Balaji

[A] THENPANDIAN SPINNING MILLS
15 [ITA 1720/CHNY/2026  [2010-11 |INDIA PVT.LTD. S.Sridhar, Er. |,

The Link for Hybrid Hearing is https:/fitatchennai.my.webex.com/meet/court_room_4
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 04-AUGUST-2026 (TUESDAY)
BEFORE HON'BLE SH.MANU KUMAR GIRI, JM

AND HON'BLE SHRI S.R.RAGUNATHA, AM

IN COURT ROOM 4

:‘: st [Appeal Number Assmt. [Assessee Name Counsel Name [Remarks
a 1 {ITA 3592/CHNY/2025  {2007-08 | {A] MOHAMED KHADER YOUSUF
'”‘ 2 |ITA 3593/CHNY/20256  [2012-13 | [A] MOHAMED KHADER YOUSUF

3 [ITA 1439/CHNY/2026  |2013-14 [A] MOHAMED KHADER YOUSUF

4 [ITA 3804/CHNY/2025 [2018-19 [A] NEUBERG DIAGNOSTICS PVT. LTD. |S.Sridhar

o |ITA 1528/CHNY/2026  |2018-19 [A] NEUBERG DIAGNOSTICS PVT. LTD.

6 |ITA 1529/CHNY/2026  |2023-24 [A] NEUBERG DIAGNOSTICS PVT. LTD.

7 |ITA 1438/CHNY/2026  [2012-13 | [A] M.Y. ZUBAIDA

8 [ITA 1764/CHNY/2026  |2019-20 [A] SHAMSUDEEN J.Saravanan

9 |ITA 1765/CHNY/2026  |2015-16 | [A] DURAIRAJ KALIYANANDI efiling

10 |ITA 1767/CHNY/2026  [2014-15 | [A] SANGEETHA ENTERPRISES
11 |ITA 1769/CHNY/2026  |2018-19 | [D] JEGATHESE RAMACHANDRAN
12 |CO 83/CHNY/2026 2018-19 [ [A] JEGATHESE RAMACHANDRAN

13 [ITA 1771/CHNY/2026  |2012-13 | [A] RATHINAGIRI GOUNDAR KUMARAVE

[D] KALYAN HALOL-SHAMLAJI
14 |ITA 1773/CHNY/2026  [2016-17 |TOLLWAY LIMITED

B.Ramakrishnan

efiling
L 15 |ITA 1802/CHNY/2026  |2019-20 | [A] SAMPATHKUMAR 8 Sridhar, Er.
% [A] LOOCUST INCORP APPAREL
| 16 |ITA 1808/CHNY/2026  |2017-18 |EXPORT PVT. LTD. T.Banusekar
17 |ITA 1825/CHNY/2026 |- [A] ADAMBAKKAM KAINKARYA SABHA
| 18 |ITA 1831/CHNY/2026 [2017-18 | [D] WHITELOTUS INVESTMENT 4 |efiling
| 19 |ITA 1832/CHNY/2026  |2027-28 | [A] THAAGAM FOUNDATION /7 lefiing
| The Link for Hybrid Hearing is https:/fitatchennai.my.webex.com/meet/court_room_4 /
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 05-AUGUST-2026 (WEDNESDAY)
BEFORE HON'BLE SH.MANU KUMAR GIRI, JM

! AND HON'BLE SHRI S.R.RAGUNATHA,  AM

& IN COURT ROOM 4

" [sri[Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
1 [ITA1779/CHNY/2026  |2012-13 | [A] SUBRAMANIAN SHANMUGANATHAN efiling

.z 2 |ITA 1841/CHNY/2026  [2022-23 | [A] MAS PRANA INDIA PRIVATE LIMITEDIS.Venkatram & Co

3 |ITA 1857/CHNY/2026  |2023-24 | [D] IVAR ESTATES PRIVATE LIMITED efiling

4 |ITA 1858/CHNY/2026  |2022-23 | [A] PONNAMMAL EDUCATIONAL TRUST

[D] HI TECH ROCK PRODUCTS &

|| |5 |ITA1863/CHNY/2026  |2020-21 |AGGREGATES LIMITED

ﬁ 6 |ITA1781/CHNY/2026 |2019-20 | [AJPREETHITS efiling

ﬁl 7 {ITA1782/CHNY/2026 [2019-20 |[A]PREETHITS efiling

: 8 |ITA1783/CHNY/2026 |2019-20 |[A]PREETHITS efiling
9 [ITA1777/ICHNY/2026  |2015-16 | [A] SUNDARAM HOME FINANCE LIMITED efiling
10 |ITA 1778/CHNY/2026  |2016-17 | [A] SUNDARAM HOME FINANCE LIMITED efiling
11 |ITA 2055/CHNY/2026  |2023-24 | [D] KEYEM INFRA PROJECT PVT. LTD. efiling
12 [ITA 2056/CHNY/2026  |2024-25 | [D] KEYEM INFRA PROJECT PVT. LTD. efiling
13 |CO 54/CHNY/2026 2023-24 | [A] KEYEM INFRA PROJECT PVT. LTD. efiling
14 |CO 55/CHNY/2026 2024-25 | [A] KEYEM INFRA PROJECT PVT. LTD. efiling
15 |ITA 1849/CHNY/2026  [2020-21 | [D] SOMU SARVA| RAMACHANDRAN efiling
16 [ITA 1850/CHNY/2026  |2021-22 | [D] SOMU SARVAI RAMACHANDRAN efiling
17 |ITA 1855/CHNY/2026  |2022-23 | [D] SOMU SARVAI RAMACHANDRAN efiling
18 |CO 50/CHNY/2026 2020-21 | [A] SOMU SARVAI RAMACHANDRAN efiling
19 |CO 51/CHNY/2026 2021-22 | [A] SOMU SARVAI RAMACHANDRAN efiling
20 |00 52/CHNY/2026 _ |2022:23 | [A] SOMU SARVAI RAMACHANDRAN efilng

The Link for Hybrid Hearing is https:!litatchennai.my.webex.comlmeeticourt_room_4

Income Tax Appallate Tribumal,
Chennal Benches, Chennai
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CAUSE LIST OF B BENCH FOR 06-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE SH.MANU KUMAR GIRI, JM

AND HON'BLE SHRI S.R.RAGUNATHA, AM

IN COURT ROOM 4 —
Srl |Appeal Number Assmt. [Assessee Name Counsel Name |Remarks
1 (ITA 796/CHNY/2024 2014-15 | [D] THE CDCMPU LTD
2 [ITIMA 10/CHNY/2026 2015-16 [A] RAMANI KUMARI SUBRAMANIAN efiling
3 WTA1784/CHNY/206 202223 | [A) LEEYAKATHALI AZEESUR RAHMAN efiling
4 |ITA 1786/CHNY/2026 2016-17 | [A] SAKUNTHALA SYAMALA DEVI (SMC)
5 |ITA 1788/CHNY/2026 2025-26 [A] CAMP TONAKELA ASSOCIATION
6 [ITA 1789/CHNY/2026 2013-14 | [A] SUBRAMANIAN SHANMUGANATHAN efiling
7 |ITA 1790/CHNY/2026 2018-19 [D] THIRUNAVUKARASU JANARTHANAN efiling
8 |ITA 1792/CHNY/2026 2013-14 [A] SAMBATH NAIDU GUNASEKARAN
9 [ITA 1793/CHNY/2026 2020-21 [A] ARADHYAA INFRA & HOLDINGS PVT. LTD,
10 (ITA 1794/CHNY/2026 2020-21 [A] SIVA PRABHU MADAN
11 [ITA 1797/CHNY/2026 2024-25 | [A] RANA EDUCATIONAL TRUST
12 |ITA 1639/CHNY/2026 2017-18 [ [A] MEGHNA SILKS THURAIYUR efiling
13 [ITA 1640/CHNY/2026 2020-21 [A] MEGHNA SILKS THURAIYUR efiling
14 |ITA 1641/CHNY/2026 2021-22 [A] MEGHNA SILKS THURAIYUR efiling
15 [ITA 1642/CHNY/2026 2022-23 [A] MEGHNA SILKS THURAIYUR efiling
16 |ITA 1675/CHNY/2026 2023-24 | [A] MEGHNA SILKS THURAIYUR efiling
17 |ITA 1677/CHNY/2026 2018-19 [ [A] MEGHNA SILKS THURAIYUR efiling
18 |ITA 1678/CHNY/2026 2019-20 | [A] MEGHNA SILKS THURAIYUR efiling
19 |ITA 1658/CHNY/2026 2014-15 | [A] MEGHNA SILKS MUSIRI efiling
20 |ITA 1659/CHNY/2026 2016-17 | [A] MEGHNA SILKS MUSIRI efiling
21 [ITA 1660/CHNY/2026  |2017-18 [A] MEGHNA SILKS MUSIR] efiling
22 |ITA 1661/CHNY/2026  [2018-19 [A] MEGHNA SILK MUSIR| efiling
23 |ITA 1662/CHNY/2026  [2019-20 [A] MEGHNA SILK MUSIR| efiling
24 [ITA 1663/CHNY/2026  [2020-21 [A] MEGHNA SILKS MUSIRI efiling
25 |ITA 1664/CHNY/2026  |2021-22 [A] MEGHNA SILKS MUSIR efiling
26 |ITA 1665/CHNY/2026  (2022-23 [A] MEGHNA SILKS MUSIRI efiling
27 |ITA 1666/CHNY/2026  [2023-24 | [A] MEGHNA SILKS MUSIR| efiling
28 |ITA 1643/CHNY/2026 _[2020-21 | [A] MEGHNA SILKS VELUR efilng
20 |ITA 1644/CHNY/2026 |2021-22 | [A] MEGHNA SILKS - VELUR efiling
30 |ITA 1645/CHINY/2026  2023-24 | [A] MEGHNA SILKS - VELUR efiling
31 ITA 1646/CHNY/2026  [2022-23 | [A] MEGHNA SILKS - VELUR efiling
32 |ITA 2981/CHNY/2026  |2021-22 [D] MEGHNA SILKS efiling
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2982/CHNY/2026 202223 | [D] MEGHNA SILKS diing |
ITA 2883/CHNY/2026 2023-24 | [D] MEGHNA SILKS efilng 7
R |ITA 2988/CHNY/2026 201819 | [D] MEGHNA SILKS efiling
Iiae ITA 2989/CHNY/2026 201920 | [D) MEGHNA SILKS efiling

37_|ITA 3003/CHNY/2026 202122 | D] MEGHNA SiLKs efllng
38 |ITA 3004/CHNY/2026 202223 | [D] MEGHNA SILKS efiing
39 |ITA 3028/CHNY/2026 201819 | [D] MEGHNA SILKS eflling
40 [ITA 3029/CHNY/2026 201920 | [D] MEGHNA SILKS efiing
41 |ITA 3030/CHNY/2026 202122 | [D]MEGHNA SILKS efiling
42 |ITA 3031/CHNY/2026 2022-23 | [D] MEGHNA SILKS efiling
43 |ITA 3040/CHNY/2026 202324 | [D] MEGHNA SILKS efiing

|44 |ITA 1648/CHNY/2026 201920 ) [AJKULITHALAI SHIVA TEXTILES efiing
45 |ITA 1649/CHNY/2025 202021 | [A]KULITHALAI SHIVA TEXTILES efiling
46 |ITA 1650/CHNY/2026 202324 | [A] KULITHALAI SHIVA TEXTILES efiling
47_|ITA1667/CHNY/2026 201516 | [A] KULITHALAI SHIVA TEXTILES efiling
48 |ITA 1676/CHNY/2026 2016-17 | [A] KULITHALAI SHIVA TEXTILES efiling
49 |ITA 1679/CHNY/2026 2014-15 | [A] KULITHALAI SHIVA TEXTILES efiing
50 [ITA 1680/CHNY/2026 201718 | [A]KULITHALAI SHIVA TEXTILES eflling
51 [ITA 1681/CHNY/2026 201819 | [A] KULITHALAI SHIVA TEXTILES efiling
52 |ITA 1682/CHNY/2026 2021-22 | [A] KULITHALAI SHIVA TEXTILES efilng
53 [ITA 3158/CHNY/2026 201415 | [D) KULITHALAI SHIVA TEXTILES efilng
54 [ITA 3159/CHNY/2026 201920 | [D) KULITHALAI SHIVA TEXTILES efiing
55 |ITA 3160/CHNY/2025 2021-22 | [D] KULITHALAI SHIVA TEXTILES efiling
56 |ITA 3161/CHNY/2026 202223 | [D] KULITHALAI SHIVA TEXTILES efilng
57 |ITA 3162/CHNY/2026 2023-24 | [D) KULITHALAI SHIVA TEXTILES efiling
58 |ITA 1647/CHNY/2026 201516 | [A] KARUR SHIVA TEXTILES efilng
59 |ITA 1668/CHNY/2026 201718 | [A] KARUR SHIVA TEXTILES L
60 {ITA 1669/CHNY/2026 201819 | [A] KARUR SHIVA TEXTILES LU
61 |ITA 1670/CHNY/2026 201920 | [A] KARUR SHIVA TEXTILES L
62_|ITA 1671/CHNY/2026 202021 _ | [A] KARUR SHIVA TEXTILES Soing
63 [ITA 1672/CHNY/2026 2021-22 | [A] KARUR SHIVA TEXTILES L
64 |ITA 1673ICHNY/2026 2022:23 | [A] KARUR SHIVA TEXTILES =
65 |ITA 1674/CHNY/2026 2023-24 | [A] KARUR SHIVA TEXTILES efiling
66 [ITA 2662/CHNY/2026 2020 [D] KARUR SHIVA TEXTILES efiing
67_|ITA 2663/CHNY/2026 2017 [D] KARUR SHIVA TEXTILES efiing
68 |ITA 2664/CHNY/2026 2021 [D] KARUR SHIVA TEXTILES efiling
69 |ITA 2685/CHNY/2026 2022 [D] KARUR SHIVA TEXTILES Eflling
70 |ITA 2686/CHNY/2026 2023 [D] KARUR SHIVA TEXTILES efiling
71 [ITA 2517/CHNY/2026 2016 [D] KARUR SHIVA TEXTILES efling
72 [ITA 2525/CHNY/2026 2018 [D] KARUR SHIVA TEXTILES efilng
73 [T 3032/CHNY /2028 201617 | [D] ST RETAIL INDIA PVT LTD efiling
74 |ITA 3033/CHNY/2026 202122 | [D] ST RETAIL INDIA PVT LTD iing
S T — 2022-23 | D] ST RETAIL INDIA PVT LTD efl
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